
NATIONAL COMPANY LAW TRIBUNAL
/{MU RENCII. MUM BAI

C.P No. I 147l(MAH)/2017
CA No.

CORAM: Present: SHR1 B,S,V, PRAK{SH KUMAR
MEMBER (.I)

SHRI V, NALLASENAPATHY
\4EMBER (J)

A'I'TENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

THE NATIONAL COMPAT'IY LAW TRIBUNAL ON 17 07 2017

NAME OF THE PARTIES: Transport Corporation of India
v/ s.

Teracom Ltd

SECTIoN OF THE COMPANIES ACT: I & BP Code 2016'

NAME DESIG NATION SIC NATURE

-t

S, NO

ORDER

CP No. 1147[I&BP/NCLT/.IVIB/IVIAH/2017

For having the afiidavit disclosing the proof of service has not been filed by

the Petitioner, list this matter on 24.07.2017 for filing proof of service.

List this matter on 24.07.2017.
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